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Central Administrative Tfibunal {{% Fo
Principal Bench N
RA&,272/95 in
UK, 336/95
New Delhi, the 18th April, 1996,
Hon'ble Sh, A.V, Haridasan, VC(3J)
Hon'ble Shri R,K, Ahcoja, m(a)
All India Civil Accounts
Employees Association
(Chief Controller of Accounts
Min, of External Affairs)
Branch and Another, .e Applicants
(Advocate: Shri A.K, Behra )
versus. . -
Union of India and Others .o Respondents

ORDER (Oral)
Hon'ble Shri A,V. Haridasan, VC(3J)

Ld. counsel f or the applicant Shri A.K, Behra

submits that he-hes—fiitoa—tie—h#
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not pressing the same, In the circumstance,
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RA is dismissed as not pressed,
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